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MINISTRY OF HOME AFFAIRS
(Office of The Registrar General, India)
NOTIFICATION
New Delhi, the 10th April, 2026

F. No. A-35013/06/2019-Ad.I11/7.—The President is pleased to appoint Ms. Ranjita, IAS (BH:2013) an officer
belonging to Bihar Cadre of Indian Administrative Service as Director of Census Operations/Director of Citizen
Registration, Bihar with effect from 01.04.2026 (AN) for a period of three years or until further orders, whichever is
earlier, on central deputation under the Central Staffing Scheme.

2. The Headquarters of Ms. Ranjita, IAS (BH:2013) will be Patna (Bihar).
BISWAIIT DAS, Dy. Director General

2575 G1/2026

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064
and Published by the Controller of Publications, Delhi-110054. ShRvestxumar

SRIVASTAVA




		2026-04-10T18:48:57+0530
	SARVESH KUMAR SRIVASTAVA




